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3.00 P.M. 

Deplorable conditions of Marathwada due 

to earthquake 
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SHRI SATISH PRADHAN: I do not 

want to make any debate of this. I just 

want to point out that wherever I have 

personally visited.... (Interrruption). 

MISS SAROJ KHAPARDE: You 

have not visited areas which are affected. 

....(Interrruption). 

SHRI SATISH PRADHAN: ....I am 

going to speak the truth. 

MISS SAROJ KHAPARDE: You 

have mentioned a village. That village 

was not affected that much by the 

earthquake. 

SHRI SATISH PRADHAN: You are 

welcome to visit-...(Interrruption). 

MISS SAROJ KHAPARDE: I had 

been there...........(Interrruptions). 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Please do not 

join issues with each other. Shri 

Jagmohan .........(Interrruptions). 

SHRI    GOPALRAO    VITHALRAO 

PATIL (Maharashtra): Out of 49 villages 

which are totally destroyed, 22 villages 

have been adopted by voluntary agencies 

and the work is going on by these 

agencies only. The Government has not 

at all started 

construction... .(Interrruption). 

MISS SAROJ KHAPARDE: Have the 

people who were affected by the 

earthquake been benefited by you or by 

the Maharashtra Government or by the 

Prime Minister's Fund? (Interrruptions). 

This is absolutely unfair. 

SHRI GOPALRAO VITHALRAO 

PATIL: I am addressing the Chair. 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): She is not here 

to reply to the debate. You are not here 

to raise new points. It is not a general 

discussion. Every special mention has 

some controversial features. If you join 

issues like this. I think the business will 

not be over till tomorrow. 

SHRI GOPALRAO VITHALRAO 

PATIL: I also associate myself with that. 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Okay. You 

associate. That is all. Mr. Jagmohan. 

(Interrruptions). No running 

commentaries, Sarojji. 

MISS SAROJ KHAPARDE: Sir, it is 

not fair. I am a person from the Treasury 

Benches. I will not tolerate baseless 

charges against my Government whether 

it is the Government of India or the 

Government of Maharashtra. 

(Interrruptions). 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Mr. Patil, please 

sit down. 

SHRI JAGMOHAN (Nominated): Sir, 

I would like to....(Interrruptions). 

THE VICE-CHAIRMAN (SHRI 

SATISH AGARWAL): Please sit down, 

all of you. Let Mr. Jagmohan speak. 


